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Central Administrative Tribunal
Principal Bench: New Delhi

0.A. No. 1294/92

New Delhi this the 26th day of‘September 1997

Hon’ble Shri N.Sahu, Member(a)

Hon’ble Dr.A.Vedavalli,

Member (J) :

Sub Inspecter Mahavir Singh,
No. D/1703, Delhi Police,

Delhi.

..... Applicant

(By Advocate: Mrs Sumedha Sharma)

Versus

#

1. Commissioner of Police, Delhi
Police Head Quarters,
M3 Building, I.P.Estate,

New Delhi.

2. Addl. C.P. (Admn.),

Delhi Police, Police Headquarters,
M3 Building, I1.P.Estate,

New Delhi.

3. DCP Headquarters j 8

Delhi Police,

I.P. Estate, New Delhi.

(By Advocate: Shri Raji

-« .« .RESpondents
nder Pandita) :

ORDER (0Oral)

By Hon’ble Shri N.Sahu,

Learned cou

Member (A)

nsel for the applicant Mrs Sumedha

Sharma seeks permission to withdraw the 0.4. Permission

is granted. The 0.a.

ke dado

(Dr.ﬁ.?edavalli)
Member(J)

is dismissed as withdrawn.
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(N.Sahu)
Member(a)




